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828. SHRI KIRIT BIKRAM DEB 
BURMAN: Will the Minister o f 
AGRICULTURE AND IRRIGATION 
be pleased to state:

(a) whether the Central Fruit 
Processing Centre at Bangalore pro
pose to set up one o f its units at 
Kufinarghat, Tripura;

(b) if so, the details o f the project 
indicating its total outlay, the pro
duction capacity and the time by 
-which it scheduled to be commis
sioned ; a nd

(c) the annual production o f pine
apple and other fruits in Tripura and 
how much of it is annually available 
for exports?

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICUL
TURE AND IRRIGATION (SHRI 
BHANU PRATAP SINGH): (a) and
(b ). The Tripura Government in 
their Draft Annual Plan 1979-80 has 
proposed to set up a Fruit Canning 
Factory of 20 M.T. capacity at the 
estimated cost of 100.00 lakhs (in
cluding working capital) at Kumar- 
ghat which w ill mainly deal with 
Pine-apple canning and supplement
ing itself with other fruits like lemon, 
oranges and vegetables in other 
seasons, Detailed Project report is 
yet to be prepared.

(c ) The estimated annual produc
tion of Pineapple and other fruits dur
ing 1975-76 was as under: —

Name o f Fruit Production in M . T .

1. Mango 33.024
a. Banana 16,265

3. Citrus fruits 9*525
4. Pineapple i i ,3*5
5. Papaya 2,146

6. Jack fruit 1,67,925

Bulk of the produce is reported to 
be available for exports outside the 
State.
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Time Bound Programme lor Economic, 
Social, Educational and Cultural Deve

lopment of Child m i during LY.C.

830. SHRI JYOTIRMOY BOSU: 
SHRI RAJ KESHAR SINGH: 
SHRIMATI AHILYA P. RANG- 

NEKAR;

Will the Minister of EDUCATION, 
SOCIAL WELFARE AND CULTURE 
be pleased to state:

(a) whether the Government have 
drawn up any specific and time-bound 
programme lor the economic, social 
educational and cultural develop
ment jo1 the children in India in 
response to the call given b y  the 
U.N. to  observe 1979 as Internationa] 
Year of the Child; and

(b ) if  so, what are its salient fea
tures?

THE MINISTER OF STATE IN THE 
MINISTRY OF EDUCATION, SOCIAL 
WELFARE AND CUTLURE (SHRI
MATI RENUKA DEVI B ARA- 
K A TA K I): (a) Yes, Sir.

(b ) The Government o f India has 
drawn up a National Plan o f Action 
for International Year of the Child,

which has been approved by the 
National Children’s Board under the 
presidentship o f the Prime Minister. 
The National Plan of Action envisage* 
undertaking of specific programmes 
in the field of

(i) health and nutrition
(ii) education
(iii) social welfare
(iv ) legislation
(v ) publicity
(vi) fund-raising

General theme of International Year Of 
the Child in India is ‘ ‘Reaching the 
Deprived child” signifying that em
phasis during the year is on the chil
dren of Scheduled Castes/Scheduled 
Tribes and economically weaker section 
of society in rural areas and urban 
slums.

Programmes of Health and Nutrition 
cover those of Immunisation; Maternity 
and Child Health Services; Multipur
pose Health Workers; Nutrition; School 
Health Programme; Training; Re
search.

Programmes in the field of Education 
cover Pre-Primary and Elementary 
Education; Pre-school Education for 
weaker sections; Mobile Schools; 
Children’s Literature; Teachers' 
Training; Orientation Courses for 
Women; Education of Handicapped 
Children, Pre-Vocational Training; 
Community Education.

The Programmes of Social Welfare 
cover programmes for working 
mothers; day-care centres; creches; 
balwadis; anganwadis; and ICDS 
programmes.

Legislative programmes envisage 
enactment of Children Acts in States 
which do not have such laws; en
forcement of Children Acts; enact
ment o f legislations on child labour; 
enactment of laws on equality and 
non-discrimination in respect of per
sons bom  out of wedlock.




